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DELHI LEGISLALVIVE ASSEMBLY

BULLETIN PART = II _

(General information relating to Legislative & other matters)
Fricay, August 04, 1995/Shravan 13, 1917. (saka)

Ho. 209

Hon'ble Members are informed that consecuent upon
‘e receipt of a communication duted 3rd August, 1995 from
Suri Jag Parvesh Chandra, Leader of Conyress(I) Legislative
Yarey reguestipg allotment of Separate seats in the House
Lo Sari Ajay Maken and Snri Haroon Yusuf, MLA, Hon'ble
Spec.iter has been pleased to order re-allotinent of seats to
memsers as under : | : ' ;

Name of thefMember - Seat No. Re~allotted
B presently held Seat No.

Shri Ajay Maken 71 R T

Shri Haroon Yusuf 63 E ‘ G gyt

Dr. A.K. wWalia 62 ‘ S Ey ]

Shri Brahm Pal 59 e ' 63

The seating arran¢zacnts of other Hon'ble Members
would remain unchanged.

A copy of the new scating plan is enclosed.,

P.N. GUPTA
SECRET/RY



